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Civil Appeal

M S. JAYASWAL NECO LTD.

COMMNR. OF CENTRAL EXCI SE, RAI PUR

COURT NO. 13 SECTION 111

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

No('s) . 1468/ 2004

VERSUS

(with appln. (s) for permission to submt additional document(s))

W TH

C. A No. 7386/2005

(Wth appln. For stay and O fice Report)

Date : 27/07/ 2015 These appeals were called on for hearing today.
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UPON hearing the counsel the Court made the follow ng
ORDER

After hearing the parties for sone tine the Court
reserved its orders in these matters.
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